
was rece iv ed  before th e  p rev ious ans
w er "WfS given, and , therefo re , th a t 
answ er w as not a correct one—possi
bly; I do no t know . If th a t is the 
inference o r allegation , m ay  I assure 
the H ouse th a t th a t application  w as 
not received before, b u t it w as receiv 
ed afterw ards, th a t is, a f te r  the 
answ er?

R adio-active W aste

» u
fS h r i  H arish  C handra M athur: 

•*««.<{ S hri V ajpayee:
Shri U. L. P atil:

Will the  P rim e M inister be pleased 
to state:

(a) w hether the question of dum p
ing radio-active w aste m the sea has 
been considered by the In ternational 
Atomic E nergy Agency;

(b) if so, w hat are  the conclusions 
arrived  a t; and

Cc) w hat contribution has been 
made by India tow ards the solution 
of this problem ?

The Rrfane M in ister and M inister 
of E x terna l A ffairs (S hri Jaw aharla l 
N ehru): (a) and  (b ). The m ethod of 
dum ping radioactive w astes in the 
sea is only one way of disposing of 
such w astes and is a part of the w ider 
issue of w aste disposal in genera). 
The subject of w aste disposal is 
included among the health  and safety  
activities of the In ternational A tom ic 
Energy Agency. T here have been 
'om e very pre lim inary  discussions on 
the subject a t m eetings of the Board 
of G overnors of the Agency, b u t no 
conclusions have been a rrived  at.

(c) The general question of safe 
disposal of radioactive w astes is 
under the active consideration of a 
comm ittee appointed by  the D irector 
of the A tom ic E nergy E stablishm ent 
a t Trombay.

Shri H arish C handra M athur: May
I know  w hether the atten tion  of the 
Prim e M inister has been d raw n  to  a 
recen t noite by th e  USSR on th is  sub
ject, coRiplaining against th is disposal

of rad io-active w aste? T he sta te 
m en t m ade by the  P rim e M inister in 
th a t th is problem  does not baffle us 
a t  all. M ay I know  w h at the correct 
position is? W hile speaking on the 
D em ands fo r G rants, he sta ted  th a t 
we had no problem  w hatsoever, and 
th a t the  discharge in th e  ocean w as 
absolutely safe, and th e re  w as less of 
radio-activ ity  in it than  in the  o rd i
nary  w ater. May I know  w h at the 
correct position is, and how the two 
things reconcile?

Shri Jaw ah arla l N ehru : My answ er
previously re la ted  to w hat we w ere 
doing a t T rom bay, and w e gave the 
assurance th a t tha t involved no 
danger to anj'bodv at all. I w as not 
making th a t sta tem en t in regard  to  
every th ing  tha t was happening in the 
w ide w orld, as to how o th e r coun
tries w ere disposing of it. Obviously, 
I ne ither know fully , nor can I give 
an assurance.

The hon. M em ber referred  to the 
U.S S.R. pro testing  against som ething.
I can say nothing about it, as I do not 
know all the facts.

Dr. Sushila N ayar: May 1 know
w hether the Prim e M inister w ill be 
pleased to see to it th a t our students 
taking tra in ing  in atom ic energy in 
different parts of the w orld are given 
full details as to how we a re  dealing 
w ith this problem  in India, because 
they are  very m uch puzzled w hen  
people ask them  about it and they do 
not know  the answ er?

Shri Jaw ah arla l N ehru: 1 am  su r
prised to hear that, because the 
students who have been sent abroad 
are  students who almost alw ays have 
w orked in these establishm ents at 
Trom bay. So, it is not a question of 
the ir being told. They know  from  
personal experience. T here m ight be 
a special case of a person who has not 
w orked there. If the lady M em ber 
could draw  my a tten tion  to any  p a rti
cular fact in her know ledge, I shall 
enquire.

Shri K asliw al: T he P rim e M inister 
w ill recall th a t & few  m onths back.
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th e re  w as some accident a t H arw ell 
in U.K. in some A tom ic E nergy  
Establishm ent, and subsequently  we 
read  th a t thousands of gallons of con
tam inated  m ilk and some o ther w aste 
w ere throw n into the sea. M ay I 
know  w hether G overnm ent have 
received any reports on the effect of 
this dum ping in to  th e  sea of th a t con
tam inated  m ilk and o ther waste?

Shri Jaw ah arla l N eh ra : The- B ritish 
G overnm ent, and I believe, the 
B ritish Atomic E nergy Commission 
issued sta tem ents abou t th is m atter, 
about the accident a t H arw ell and the 
steps taken.

Shri H arish  C handra M athur: M ay I
know w hether the m ethod and the 
procedure adopted by us at T rom bay 
is in any w ay  different from  that 
adopted by o ther countries?

Shri Jaw ah arla l N ehru: I cannot
answ er this question unless I know 
about the exact p rocedure in every 
country. O bviously, most of the p ro 
cedures arc  com m on;—they learn  from 
each o ther—they m ight vary  here  and 
there, bu t the basic approach m ust be 
the same.

Passport R acketeers

f  S hrim ati 11a Palchoudhuri:
*2051. J Shri Hem B arua:

[D r . Ram  Subhag Singh:

Will the P rim e M inister be pleased 
to state:

(a) w h e th e r Delhi Police have 
obtained certain  inform ation about 
passport racketeers w orking on two 
sides of the Indo-W ost P ak istan  bor
der; and

(b) if so, w hat action G overnm ent 
have taken or propose to take  in the 
m atter?

The P arliam en tary  Secretary  to  the 
M inister of E x terna l A ffairs (Shri 
S ada th  All K han ): (a) Yes, Sir.

(b) Offenders are  being prosecuted 
u nder the appropriate  sections of the 
Law.

Shrimati Ila Palchoodfcnri: May I
know  w h e th e r it  is a  fa c t th a t  an  in 
creasing num ber of P ak is tan i nationals 
have  asked fo r Ind ian  citizenship? 
How m any of them  have taken  Ind ian
c i t i z e n s h ip ?

Mr. S peaker: How does it ariM  ou t 
of passports? Passport re la tes  to  
passport, not to citizenship.

S h ri N ath  Pai: T here have  been
press reports  th a t racke teering  is 
tak ing  a very  serious tu rn , th a t  
passports a re  sold from  Rs. 2000 to 
Rs. 8000 p e r  head. T h a t is one 
aspect. Secondly, in B om bay 7 police 
officials have been a rre s ted  fo r being 
accom plices in th is racketeering  busi
ness. W ill the  P rim e M inister be 
pleased to say  w hat steps a re  taken  
to cu rta il these activities?

Shri S adath  A li K han: The fo llow 
ing p recau tionary  m easures have  been 
taken to com bat recu rrence  of such 
incidents: (1) The accused, both  in
D elhi and the  ad jacen t S tates, are  
being dealt w ith  according to  law  in 
India; (2) The police, the  Regional 
Passport Officers and Ind ian  Missions 
abroad have been a le rted  and asked 
to keep  a close w atch  on th e  ac tiv i
ties of passport racketeers; (3) T ravel 
docum ent? of incom ing and outgoing 
personnel are  now scrutin ised  m inu te
ly  at check-posts on the Indo-Pakis- 
tan  border. These a re  some of the 
m easures we a re  taking.

Shri N aray an an k u tty  Menon: Is it
a fact tha t one of these passport 
racketeers a rre s ted  in th is connection 
along w ith  police officials, m anaged 
to escape from  ja il custody? If  so. 
w hat action has been taken  to inves
tigate  the connection betw een  the  
policc officials and th is p a rticu la r 
man?

Shri S adath  Ali K han: This new s
appeared  in th e  papers this m orning. 
I cannot say any th ing  abou t it. I do 
not know.

; jt a r m r
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